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IN THE CEINflAL AbMINISTRATIVE TRIBUNAL: HYDERABAD BENCH 

AT HYDERABAD 

OA. 1607/93 	 dt. 2-1-97 

Between 

MoM. Thajuddin 

and 

Superintendent (P&S) 
Sc Rly., Secunderabad 500371 

chief personnel Officer 
SC Rly., Rail Nilayam 
Secunderabad 500371 

B. Rajamallesha 
Fitter HSI, Tickt .Ptg. Press 
SC Rly., Secunderabad 590371 

S. Radhakrishna Murthy 
±Ltter/MsI, Ticket Ptg. press 
SC: Riy., Secunderabad 500371 

counsel for the applicant 

Counsel for the resp&ndents 

Apilicant 

Respondents 

G.V. Subba Rac 
Advocate 

K. Siva Reddy 
Sc for Railways 

coM 

HCN. MR . B.S. JAI PARAMESHWAR;*EMBER 	(JUDL.) 
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CA. 1607/93 
	

dt.2-.1-97 

Judgernent 

Oral order (per.Hon. Mr. R. Rangarajan, Member (A) 

Heard Sri G.V. Subba Rao and Sri K. Siva Reddy for 

the parties. 

The applicant was appointed as Khalasi in the South 

Central Railway Printing Press at Secunderebad on 1-5-1957 

He was promoted as Junior Binder in the Semi skilled grade 

on 7-6-1960. He was promoted as Ticket Printer in Skilled 

grade Rs.110-.180 with effect from 7-6-68 vide letter No.  

PSC/E.23 dt.7-6-68. At serial No.5, the name of the 

applicant figures in that letter. By office order Wo.P/ 
' 

Stores/694/Sangh/LvII/15 dt.30-10-91 combined seniority of 

Fitters of General Printing unit and Ticket Printing unit 

was ordered by R-2. AS per the combined seniority list 

the applicant was shown at Sl.No.3 as Can be seen from the 

Annexure to the letter No.pSc/8/pt.xI/c-.99 dt.20-2-93 of 
tne QA. The applicant submitted that he joined as Ticket 

printer in the scale of pay of 110-180 on 7-6-1968, whereas 

R-3 and R-4 came to that grade later than him. Hence when 

a combined seniority list of Fitters of General Printing 
tnaanu ricec erinting unit is issuea, tne aate or entry 

skilled -< 	 - 
into thegrade should bel!etermining factor for deciding 

seniority position. As R-3 and R-4 came to the skilled 

category later than pehim he should not be shown below them 
out ne snoula xe snojn aoove them. In the meantime the 

applicant as well as R-3 and R-4 were promoted to the higher 
By 

grades of Fitter Grade II and Grade I. Loffice  order No.17G/ 

£/93 vide No.PSC/SA/Fitter & Mech/C-99 
rurther promoted as MCM in the grade of .1400-2300. The 

applicant submits that he should have been promoted to the 
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grade of 14CM as he isCinior to R-3 due to the fact that 

he came to skilled category earlier to R-3. The applicant 

is reported to have submitted representations for cotrecting 

seniority also. But it is stated that those representations 

were not replied. 

This CA is filed praying for,a direction to the 

respondents to set aside the impugned office order dated 

28-4-1993 by holding it as illegal, arbitrary and for a 

consequential direction toprombte him fixing his seniority 

as per the date of entry in the grade of skilled fitter. 

The main contention of the respondents in this CA are 

two fold. They are 

I) 	The applicant was a Head Printer which post cannot be 

treated as equivalent to Fitters grade and hence when the 

seniority of Fitters of General Printing Unit and Ticket 

Printing unit were combined .the applicant was shown Cightly 

cadre R-3 R-3 and R-4 belong. 

ii) The applicant was made as Fitter in the General Print-

ing unit as a Mechanic which is equivalent to Fitters ç.) 

category and as the applicant. came into that category later 

than R-3 and R-4 he was rightly shown as Junior tna the 

combined seniority list. 

We have heard both the parties. Notice ha4been issued 

and received also by R-3 and R-4 but no reply has been filed 

by R-3 and R-4 nor they woqte represented by their counsel. 
inej.r names were caned Out but touna absent. 

In 'view of the above, the CA is disposed of on the 

basis of the material available on record and after hearing 

respondents. 
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The first cententionYts that the Head Printers 

category though in the same skilled pay scale cannot be 

treated as equivalent to Fitters in the General Printing 

Press. But there is no such remark mentioned either in the 

letter dated 30-10-1991 of the CPO, R-2 herein, nor in the 

combined seniority list issued by the proceedings dated 

20-2-1993. By office order No.24/82 dated 9-8-1992 the,,-- heT 

applicant applicant was poSted as Mechanic/Fitter on the same pay 

scale and grade in the Ticket Printing press against a 

sanctioned post. This portion of the off ice./ order pertain- 

ing 	to the applicant reads as folio ws 

"2. Sri Md. Tajuddin, T.No.415, Tieket Printer 
Grade Rs.260-400(RS) is posted as Mechanic! 
Fitter on the same pay and grade in Ticket 
Printing Press against a post sanctioned vide 
CPO/SC letter Lrojqo. 135/S tores/SpS/vol. Iv, 
dated 22-6-1982." 

Even while issuing this order N6.24/82 it has not been 
scatec cnat tne appsicant win get tne seniority in the 

Mechanic/Fitter grade only from the date he joined as 

Mechanic/Fitter in the Ticket Printing Press. In the absence 

of any material available on record that the Ticket Printer 

though in the skilled grade has tobe treated as junior to 

the Fitters in the General Printing' Press and the seniority of 

the applicant in the cadre of Fitter can only be given from 

the date be tookover as Mechanic/Fitter in Ticket Printing 

Press,*l owering of tlie seniority in the combined seniority 

list, cannot be said to be correctly prepared. No record is 
produced except verbal assertions in this connectionf by the 

respondents. Such verbal assertions cannot be taken on face 

value to decide a seniority disput. Hence, we reject this 

contention. 

The second contention has already been explained above. 

The contention that his seniority in the Fitter category will 
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take effect only from the date he joined as Mechanical! 

Fitter in the Ticket Printing Press cannot be accepted in 

view of what is stated above. Hence, this contention has 

no legs to stan4. 

In view of what  is stated above, we are therefore 

convinced that the applican€ should get seniority in the 

pay scale of skilled category from 7-6-1968 i.e. the date 

on which he was promoted as Ticket Printer in the grade of 

Rs.110-180 in the Ticket Printing Press and on that basis 

his seniority in the higher grade has  to be fixed subject 

to fulfilment of, other conditions such as passing of the 

Trade test to grade II and Grade I in the first instance. 

In the result, the following direction is given 

The date of entry of the applicant in the skilled Fitter 

category should ibe thown as 76:1968 and o5Aat basis his 

should be fixed subject to the condition that he passed 

necessary Trade'Test for promotion to the posts of Skilled 

Grade II and Grade I in the first instince. His prcmotion 

to the next higher post higher to Grde I should be con- 

sidered on the basis of the direction given as above for 
fixing seniority. 

The GA is ordered aàcordingly. No costs. 
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